
 

says or what the BJP representa- 
tive says. (Interruptions) This 
point was made quite clear on 
earlier occasions on the floor of 
the House and I simply wanted to 
reiterate that so far as the Gov- 
ernment and its employees are 
concerned, there is no in between, 
and no agency business will be 
permitted.. . 

SHRI SADASHIV BAGAIT- 
KAR: You don't accept the trade 
•unions........ 

MR. DEPUTY CHAIRMAN: 
Please, Mr. Bagaitkar. 

SHRI PRANAB KUMAR 
MUKHERJEE: It does not come 
out of this, Mr. Bagaitkar. There 
is a set pattern of trade unions or 
consultations so far as the Gov- 
ernment organisations are con- 
cerned. And there is another 
type of trade union culture so far 
as the industrial workers and 
other workers are concerned. 
Now, we are talking- of the Gov- 
ernment employees. 

The third point ls that Mr. 
Ghosh raised, why did we not call 
the Council? And I am not just 
taking him as a representative of 
a party. He has the real exper- 
tise so far as the Government 
employees' movement and other 
things are concerned. Only one 
point which I would like to 
request him to keep in mind, is 
that in the past also, such deci- 
sions were taken in consultation 
with the Standing Committees. 

SHRI DIPEN GHOSH:  No. 

SHRI PRANAB KUMAR 
MUKHERJEE: At least I am told. 
If you say that it was never 
taken, I would like to stand cor- 
rected because you have the 
expertise, that I do agree. The 
fourth point which both Mr. 
Bagaitkar and Mr. Dhabe wanted 
to know is whether we are going 
to  have any new Pay Commis- 

sion.    My answer is in the nega- 
tive. 

■CALLING     ATTENTION     TO A 
MATTER OF URGENT   PUBLIC 

IMPORTANCE 

Increasing incidence of robemes in 
banks and post offices in Delhi 

MR. DEPUTY CHAIRMAN: 
Now, we take up the Calling 
Attention. 

 
THE MINISTER OF STATE IN 

THE MINISTRY OF HOME 
AFFAIRS (SHRI P. VENKATA- 
SUBBAIAH): Sir, I may recall 
that on 24th February, 1982 this 
House discussed a Calling Atten- 
tion Notice on the incidents of 
Bank robberies in Delhi. Since 
then, one incident of dacoity in 
a Post Office in Delhi has taken 
place. 

2. On the 9th March, 1982, a 
dacoity was committed by 5/7 
persons at the Head Post Office, 
Lodhi Road, at about 8.40 p.m. 
This Post Office receives mail and 
cash bags from 56 Post Offices 
falling in its "jurisdiction. 

3. The mail and cash bags are 
brought sealed in mail vans and 
handed over at the rear entry 
door of the Mail Branch of the 
Post Office. On 9th March, 1982, 
the last mail van to arrive before 
the incident was 7.15 P.M. The 
last mail van is scheduled to 
arrive at 8.00 P.M. After the 
arrival of the mail van at 7.15 
P.M. the door of the Mail Branch 
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was bolted from inside. There are 
297 employees in this Post Office. 
At the time    of the    dacoity   8 
officials including 5 who are    to 
deal with the cash at the close of 
the day, were on duty in the Post 
Office. The Assistant Post Master 
with 3 Cashiers was counting the 
cash inside the Strong Room    of 
the Treasury Branch of the Post 
Office. After the cash was counted 
and tallied, the chowkidar    was 
sent to inform    the Post Master 
who was in his office room.    Be- 
sides the receipt of the day,    an 
amount of Rs. 6.27    lakhs,    con- 
tained in a cloth bag was   lying 
in the cash chest. 

4. As per information given by 
the postal employees, there  was 
a knock at the rear entry   door 
of the Mail Branch and when the 
Mail Clerk opened the door, some 
persons entered the   Post   Office 
and forced him and   the Packer, 
at the point of knife, to take them 
to the Strong Room of the Trea- 
sury Branch.    On    entering   the 
Strong   Room,    they    made   the 
employees to go under the tables. 
They removed the    bundles    of 
currency notes from one of   the 
cash chests, which was unlocked, 
and also removed the cloth bag, 
containing Rs. 6.27 lakhs,    after 
opening the other chest, with the 
help of the key, which they got 
on the spot.   They also   carried 
away 4 sealed leather bags con- 
taining cash and    cheques.    The 
total amount taken    away    from 
the Post Office includes Re. 10,52, 
910 as cash and Rs. 1,84,787.32 in 
the form of cheques   and   other 
postal articles. According to them 
all this happened in a matter   of 
a few minutes and by the   time 
the Post Master came to the spot, 
the culprits were leaving with the 
booty. 

5. The Police Control Room 
received information at 9.03 P.M. 
The Station House Officer, Lodi 
Colony, who was on patrol   duty 

in the Jor Bagh area received 
this informaion on the wireles© 
and reached the spot immediately 
Senior Police Officers also visited 
the site. The Minister for com- 
munications and I visited the Post 
Office the next morning. 

6. A case u/s 395/397 IPC and 
27/54/59 Arms Act has been 
registered at the Police Station, 
Lodi Colony and investigation has 
been entrusted to the Crime 
Branch of Delhi Police. 

7. There was a burglary in ths 
night of lOth/llth March, 1932 in 
Malviya Nagar Post Office. It is 
reported that the culprits entered 
the Post Office by cutting open 
the locks on the main door and 
took away an amount of 
Rs. 6739.34 by cutting the locks 
of the cash chest. The burglary 
was detected by the chowkidar 
who reported the matter to the 
Police Post, Malviya Nagar in 
the morning on llth March, 1882. 
Investigation in this case has been 
taken" up by the local police. 

8. The question of provision of 
better security for Banks is al- 
ready under consideration and is 
being examined in all its aspects. 
The question of strengthening 
security arrangements for Post 
Offices which retain large amount 
of cash, has been taken up with 
the Postal authorities. 
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SHRI P. VENKATASUBBAIAH: 

Sir, the hon. Member has high- 
lighted some of those burglaries 
and dacoities that have taken 
place, and especially, his emphasis 
was on South Delhi where large 
numbers of such offences have 
been committed. 

Sir, we had a calling attention 
motion exclusively and extensively 
discussed on this matter and dur- 
ing that discussion, the Home Mi- 
nister had explained elaborately 
the action that is being taken and 
also the instructions that have 
been issued from time to time. The 
Home Minister, in the other 
House, had said that constituting 
of a banking security force is 
under active consideration of the. 



 

L$hri P. Venkatasubbaiah] 
Government, and we are   having 
a sort of discussion and a dialogue 
with the Department of   Banking, 
Ministry of Finance, as well    as 
with     nationalised     banks,     In 
that   statement   also   earlier,   it 
was stated as to what steps   we 
have taken and what instructions 
we have sent to the nationalised 
banks especially in northern India 
where several steps   had   to   be 
taken.   Sir, in the case of Canara 
Bank, two dacoities have occurred. 
So, the Canara    Bank   also    was 
seriously thinking    of    expanding 
its    security    arrangements.    One 
such suggestion has been whetiier 
security guards have to be armed 
fully.    In this connection, a doubt 
was also expressed that    if    tlie 
security guards were to be armed, 
in some instances, this may prove 
to be fatal to   them.     This point 
has also been brought to the notice 
of the House.   Sir, I am confining 
my observations now    to    South 
Delhi.   In South Delhi, every step 
has been taken and prompt action 
is being taken to foil any attempt 
by dacoits burgalars. In this con- 
nection, I would like to inform the 
hon. House that on    14th March, 
on information,   the    Police     of 
South District trapped about four 
or six persons who werejjlanning 
to   commit    dacoity    in    Kalindi 
colony, when they collected   near 
Jamuna river bed in South Delhi. 
One    firearm    with    three      live 
rounds, two spring actuated knives 
and a spear were recovered.   The 
culprits admitte.d to have robbed 
a factory in Ghaziabad.   The pro- 
perty stolen in this case has been 
recovered.   It is proposed to ques- 
tion them further if the court re- 
mands them    to    police    custody. 
The South District Police    have 
arrested a gang of burglars    and 
recovered in tjje last week itself, 
stolen property    worth    nearly  a 
lakh  of rupees.    One of the  ar- 
rested persons is a commerce gra- 
duate of the    Delhi    University. 
The cases detected were reported 

from Lodi Colony,    Saket, Janak- 
puri and Defence Colony.    It   is 
propoed  to  question the culprits 
further if the court remands them 
to    police    custody.    The    South 
District Police traced the culprits 
responsible for the robbery of a 
couple on the night of 20th-21st 
February, 1982.   Two persons hail- 
ing from Meerut and staying in 
a Jhuggi on Okhla road have been 
arrested.   In   regard   to an   old 
case also about a milk booth rob- 
bery case, on 6th October,    29S1, 
five persons have  been    arrested 
after investigation.    One car and 
one scooter have been recovered 
from them.    One of the arrested 
persons    is    the son of a retired 
Government  servant.    These are 
the steps which have been taken. 
The South Delhi Police have be- 
come very vigilant.   In regard to 
the other matters, in the   Calling 
Attention, which have been raised 
by our hon. friend about provid- 
ing necessary    security    arrange- 
ments  and  so  on  in  head     post 
offices, where, there will be a large 
amount of cash, we are taking all 
possible  steps.    We  have    asked 
the postal authorities to maximise 
their security arrangements    ^nd 
for this purpose, Government will 
be constantly in touch with them. 
The Police force has been streng- 
thened.    I can give the facts and 
figures in regard to this.    For the 
information of the hon.    House, I 
would like to give the figures in 
regard to the police stations and 
police posts    which    have    been 
sanctioned in    1980.    The    police 
stations   sanctioned in 1980   are: 
Krishna  Nagar,    Shakurpur,   Ya- 
munapuri,    Mangolpuri,     Sultan- 
puri, Jama Masjid.    The    police   —| 
posts sanctioned .in 1980 are: Ma- 
dangir, Uttam nagar,    Harinagar, 
Malviyanagar, New Friends Colo> 
ny, Nehru Place, Seelampur, Indra 
lok, Mahipalpur, Gulmohar Park, 
Okhla Industrial Complex-I Rail- 
way station-Tughlakabad.     Apart 
from all these things, vre have also 
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put a large force of CRPF at the. 
disposal of the Delhi Administra- 
tion. Now, as things are today, 
seven CRPF battalions are pre- 
sently working under the Delhi 
Administration. We have also 
given sanction to raise five more 
DAP battalions. We are also 
replacing old vehicles and sanc- 
tion has been given for the pur- 
chase of 200 new vehicles. These 
are the steps which we are taking 
and we will continue to take 
effective steps to see that such 
instances do not recur. 

dacoities and   bank   robbery    in 
Delhi, I had the occasion to say- 
that the way in which the rob- 
bery  took   place     even a script 
writer of a Hindi film would not 
have accepted it. The same seems 
to be the position today. Amounts 
from 56 post offices came to the 
Head Post Office   of   Lodi   Road. 
The amounts were counted    and 
the chowkidar went to inform the 
Postmaster till somebody    comes 
and knocks at the back of the door. 
The door is opened. He is allowed 
to enter. He shows a knife    and 
with  the  help  of   one   knife  he 
goes to the strong room.    Imme- 
diately     everybody     lies     now, 
under the  table.  The money     is 
collected   and taken away.   The 
Postmaster enters the room after 
the money, is collected and taken 
away.   The police comes about 20 
minutes late.    Even    the    Hindi 
film. . . 

SHRI SHRIDHAR WASUDEO 
DHABE (Maharashtra): This 
would not happen even in a Hindi 
film. 

SHRI DINESH GOSWAMI: 
That is what I am saying. Even 
a script waiter of a Hindi film 
Would  not  have accepted this. 

There seems to be something 
wrong in the entire administra- 
tion. I would like to put some 
specific questions. My first ques- 
tion is, is there any rule under 
which the post offices are allowed 
to keep a particular amount at a 
particular time? It is not only 
the question that the day's collec- 
tion was stolen, but as the infor- 
mation statement states, about 
Rs. 6.27 lakhs contained in a cloth 
bag was lying in a cash chest. Is 
there no rule under which the 
day's collections are to be des- 
patched either to a bank or to 
some place where the security is 
more strengthened? Therefore, my 
first question is, what are the 
rules in the postal department 
about this, for how long you per- 
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mit the cash to remain in the post 
office and if there are any rules. 
whether under these rulse there 
*i3"; been any violation of those 
rules so far as this amount of 
Rs. 6.27 lakh is concerned? 

Secondly, I can understand the 
lack of a security guard in a small 
post office, but in a post office 
where you get an amount from 56 
different post offices, where you 
deal with tens of lakhs of rupees* 
what are the security arrange-^ 
ments? Is it that you do not re- 
quire even an armed personnel 
there,? You have said that the 
question of strengthening the se- 
curity arrangement for post offices 
which retained a large amount of 
cash has been taken up with the 
postal authorities. Am I to under- 
stand that up till now there was 
no direction, no guideline so far 
as security arrangements at these 
posts offices are concerned? If so, 
has there been any violation of 
any of the guidelines? 

My third point is, the Home 
Minister has now taken up the 
matter with the bank officials, 
etc., but before this robbery there 
must have been a number of other 
cases of robberies and dacoities. 
Therefore, what immediate steps 
are you foreseeing to strengthen 
security arrangements at least in 
those poet offices where large 
amounts are involved? 

I would like to have positive 
answers to these three questions. 

SHRI P. VENKATASUB- 
BAIAH: Sir, there are certain ins- 
tructions with regard to the secu- 
rity arrangements to be taken up 
in post offices which are having 
considerable cash balances. All 
the cash offices have got trea- 
sury cages and inside the treasury 
cages iron safes have been embed- 
ded. The system of double locking 
arrangement   is   also   prevailing 

After the close of the po,i< 
office, the doors of the treasury 
cage and the   iron    safes    have 

double   locking   arrange- 
3 P.M.  ments. All the post offices 

have got chowkidarp 
guard the. post office buildings. 
All the post offices have 
got the minimum and tlie maxi- 
mum cash balances fixed. As and 
when cash exceeds that, remit- 
tances are made to the above head 
offices. The head offices, in turn, 
send the cash to the Reserve Bank 
of India and State Bank of India 
every morning. Two head offices 
—Delhi GPO and Model Town- 
send their cash to the State Bank 
of India while the remaining head 
offices send the cash to the Re- 
serve Bank of India. 

Sir, there have been certain 
lapses in this, matter which I 
would just explain to the House. 
Why there has been some sort of 
lapse in this matter is being in- 
vestigated thoroughly. The nor- 
mal practice is that cash vans are 
detailed to collect cash balances 
from the various post offices which 
is to be rejmtted in the Reserve 
Bank of India every morning. 
These cash balances carried by 
these vans are to reach the Re- 
serve Bank by 9.45 a.m. Now in 
this case, on the previous day, the 
cash van left the Kashmiri Gate 
Depot at 745 a.m. and reached the 
Police Lines at 8.20 a.m. for get- 
ting the police guards. It was de- 
layed at the Police Lines and left 
there at 9.10 a.m. and reached 
Indraprasthan Head Office at 9,45 
a.m. It left I.P. Head Office at 
9.50 a.m. and reached Lodi Road 
Head Office i.e. where the dacoity 
has taken place—at 10.05 a.m _ 
Then it left Lodi Road Head 
Office at 10.10 a.m. and reached 
Parliament House Head Office at 
10.25 a.m. 

When this particular van ■■ 
reached the Lodi Estate Branch at 
10.05 a.m. the cash was not put in 
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the van because it would not be 
received at the Reserve Bank. The 
Reserve Bank has set 9.45 a.m. for 
the purpose,. This cash—Rs. 6 
lakh and odd which I have men- 
tioned—happened to be put in a 
bag and deposited in one of the 
chests in the strong room. 

Now), we are trying to investi- 
gate why there has been delay in 
coming to this particular post 
office and carrying the cash on 
time to reach the Reserve Bank 
to be deposited there. This is one 
lacuna which has come up in the 
investigations. We have entrusted 
the entire matter to the Crime 
Branch. 

About the action to be taken 
and the guidelines which have 
been given to the various post 
offices, I have listed them already. 
I won't agree with the hon. Mem- 
ber when he says that by the 
time we complete the discussions 
regarding strengthening the secu- 
rity arrangements, moie dacoities 
may take place. I can assure the 
hon. Member that the Home Mi- 
nister has already taken up with 
ihe, People and parties concerned 
that foolproof arrangements 
should be devised in consultation 
with all these institutions to see 
tliat they are properly guarded 
and safeguarded. 

*SHRI DEBENDRA NATH 
BARMAN (West Bengal): Mr. 
Deputy Chairman, Sir, I shall 
speak in Bengali. Some 
hon. Members have described the 
various incidents of robberies that 
have taken place in Banks and 
Post Offices in Delhi. These types 
ol robberies are increasing in 
Delhi day by day. It is a matter 
of great concern to us that crimes 
of th> nature are on the rise in 
the Capital itself. 

Huge amount of money is being 
snent for the maintenance of 
Police Department in Delhi.   It is 

•English translation of the ori- 
ginal speech delivered in Bengali. 

a fact that this Department gets 
money from the Central Govern- 
ment just for asking. So what role 
the Police and I.B. are playing m 
curbing the growth of crimes in 
Delhi? But our Police are very 
active in keeping watch over the 
activities of Political Parties in 
Opposition. We do not find them 
that much active in arresting the 
growth of anti-social activites in 
the country. 

Thefts are taking place in broad 
day light even in M.P. Quarters 
in Delhi. A few days ago there 
were cases of thefts in Vithalbhai 
Patel House and in North Avenue. 
It is not the question of thefts 
and robberies in Delhi alone. The 
country is plagued with other 
forms of crimes like thefts by 
snatching, highway-robberies, 
highjacking of aeroplanes and da- 
coities in running trains. These 
crimes are also on the rise day 
by day. So what steps the Gov- 
ernment have taken to prevent 
these crimes? 

On the 9th and    10th   March, 
1982, two robberies   have    taken 
place in Delhi. So these two crimes 
have taken place within twenty- 
four     hours.    What    work    the 
Police  is   doing   here,    although 
lakhs of rupees are being    spent 
on them? If I relate here all the 
crimes of thefts    by     snatching, 
highway-robberies, ioots and   de- 
coities, it will take the form    of 
the Mahabharata.     Apart    from 
crimes like robberies in Post Offi- 
ces and Banks, highway robberies, 
highjacking    of   aeroplanes    and 
decoities in running trains,   other 
forms of     crimes like    murders, 
burning of houses, falsehood, de- 
privation, corruption and adulte- 
ration are continuously increasing 
with tlie blessings of socialist re- 
gime of Congress (I). 

So I would like to ask the 
Hon. Minister what steps he has 
so far taken to    prevent     these 
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thefts and robberies? How many 
culprits have so far been appre- 
hended? What punishments have 
been meted out to them? Whe- 
ther he is contemplating to pro- 
vide security guards to Post Offices 
or not? Why the Government has 
failed to stop robberies in Post 
Offices and Banks? What amount 
of money is being spent on Delhi 
Police? 

I fervently request the Hon. 
Minister to engage the Police to 
track down the activities of anti- 
social elements in Delhi instead 
of engaging them to shadow the 
activities of Political Opponents. 
The Hon. Minister should take 
initiative to reactivate the Deihi 
Police. If it is done, it will pro- 
vide security to life and property 
of Delhi citizens and thus enhance 
the prestige of the Government 
in the eyes of the people. With 
these words, I conclude my ob- 
servations. 

SHRI P. VENKATASUB- 
BAIAH: Sir, I would have con- 
fined myself to the subject if the 
hon. Member has mentioned 
about the dacoities only but, un- 
fortunately, he has brought in the 
Congress (I) Government. Sir, 
for the information of the House 
I may say that in the matter of 
bank dacoities committed in the 
country during the current yeaf, 
out of those committed in the 
whole country, West Bengal 
comes up with forty per cent of 
the total dacoities that have been 
committed in 1981-82. .. (Inter- 
ruptions) ...   Please  hear me---------  
(Interruptions) ... Coming to the 
current year, out of the bank rob- 
beries committed in 1982 in    the 
entire country, eleven ____    (Inter. 
ruptions) ... 

SHRI SADASHIV BAGAIT- 
KAR: It is a strange defence that 
there are so many robberies going 

on in West   Bengal and therefore 
it is something which .   .   . 

SHRI P. VENKATASUB- 
BAIAH: I never said it. Please 
listen to me. I never said it... 
(Interruptions)... When the hon. 
Member pointed out that it is 
under the Congress (I) Govern- 
ment, II have to refute it force- 
fully... (Interruption:;).. .Sir, in 
1982, out of the bank robberies 
that had taken place in the coun- 
try, out of eleven, six are from 
West Bengal...   (Interruptions).- 

MR. DEPUTY CHAIRMAN: 
Order, please. 

SHRI P. VENKATASUB- 
BAIAH: So, Sir, I do not want to 
enter into a sort of controversy. 
The hon. Member thought it fit 
to give a political colour and that 
is why, only to refute that argu- 
ment, I had to say it. In these 
cases, no part of the country is 
spared—there is crime, there is 
dacoity. The West Bengal Gov- 
ernment, if it is worth its salt, 
must be taking all possible steps 
to detect the robberies that have 
been committed, and all the State 
Governments must be doing it. 
Sir, so far as the Delhi Adminis- 
tration is concerned, I have nar- 
rated the steps that we have 
taken. 
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MR.    DEPUTY    CHAIRMAN: 

Order please.    Just hear him. 
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MR. DEPUTY CHAIRMAN: 

That is altogether a different 
matter. 

 
SHRI P. VENKATASUB- 

BAIAH: Sir, I seek your permis- 
sion only to answer only the 
points which are relevant. I am 
not here to answer all the in- 
nuendoes, insinuations and hy- 
pothetical questions. 

 

MR. DEPUTY CHAIRMAN: 
Please do not repeat it. 

DR.   BHAI MAHAVIR:  Sir,... 

MR. DEPUTY CHAIRMAN: 
No. This will not be recorded. 

DR.   BHAI MAHAVIR:   * 

MR. DEPUTY CHAIRMAN: 
Mr. Minister, the relevant por- 
tion only. 

SHRI P. VENKATASUB- 
BAIAH: Sir, I have submitted 
that there have been some lapses, 
some shortcomings, in spite of 
specific directions given by the 
postal authorities, the higher au- 
thorities, themselves to the va- 
rious post offices. They have been 
listed as nine post offices in Delhi, 
where they are having one to five 
lakhs of rupees cash balances. 
Those instructions were not ob- 
served properly, and an investi- 
gation is being made. 

The second point, Sir, is why 
thev have been counting till late 
in the evening. 

 

*Not   recorded.



 

SHRI P. VENKATASUB- 
BAIAH: , Sir, this particular) post* 
office has to receive cash balances 
from various post offices. They 
continue to come. The last mail 
van that was to arrive with cash 
was at 7-45 p.m., as stated in the 
statement. 

DR. BHAI MAHAVIR: That is 
a routine, you mean? 

SHRI P. VENKATASUB- 
BAIAH: That is a routine thing. 

MR. DEPUTY CHAIRMAN: 
It is coming from other post offi- 
ces. 

SHRI P. VENKATASUB- 
BAIAH: From the other post offi- 
ces it has to come. This, as I told 
you, is the head post office, receiv- 
ing money from post offices until 
8 p.m. every day. I have made 
that clear. About the magic eye 
mentioned by Dr. Bhai Maha- 
vir, we are also examining this 
aspect of the matter. The sug- 
gestions that have been made, 
about putting a sort of magic eye 
to see who has knocked the door 
or who has tapped the door, all 
these things are being examined 
in detail. About Canara Bank, 
the investigation is still on. 

DR. BHAI MAHAVIR: There 
were one or two points which 
you were to look into; it is not 
for investigation as such. 

MR. DEPUTY CHAIRMAN: 
He mentioned the dispute bet- 
ween two police stations. 

SHRI P. VENKATASUB- 
BAIAH: Sir, after assumption of 
office in 1980, the Government 
took a number of steps to im- 
prove the general law and order 
situation. The Home Ministry 
convened meetings of the senior 
officers of the Delhi Administra- 
tion and Delhi Police to discuss 
ways and means for improving 
the situation. As I have   already 

pointed out, we are trying to 
strengthen the police force in 
Delhi. I have already stated that 
the Delhi Armed Police is to be 
strengthened by the addition of 
five more battalions. 

DR. BHAI MAHAVIR: Are 
you condoning misappropriation 
of funds? 

"SHRI P. VENKATASUB- 
BAIAH: Sir, here this is confined 
to a particular matter. Misappro- 
priation of funds can appropria- 
tely be raised by the hon. Mem- 
ber, and if it is relevant, we will 
certainly answer those things. 

MR. DEPUTY CHAIRMAN: 
One thing I would like to clarify. 
About what Dr. Singh said, I 
did not hear the remark. So I 
will see the record as to what is 
there. Now, Mr. Era 'Sezhiyan. 

SHRI ERA SEZHIYAN (Tamil 
Nadu): Mr. Deputy Chairman, 
Sir, the string of robberies and 
dacoities in the last few days in 
Delhi has created an apprehen- 
sion in the minds of the people 
that the operation of dacoits, 
which has hitherto been confined 
to the deep ravines and dark 
forests, has begun to invade the 
thoroughfares of the metropolis 
of India itself. The frequency 
with which banks and post offi- 
ces are being robbed in defiance 
of the law and order machinery 
has caused concern to the Mem- 
bers of this House. Sir, the state- 
ment given by the hon. Minister 
and the supplementaries that he 
has answered have brought out 
one thing that all is not well with 
the functioning of the Delhi 
Police. I will not say that thf* . 
whole police force is completely 
corrupt. The hon. Member who 
initiated the Calling Attention 
discussion, though he belongs to 
the other side, conceded that there 
is collusion between the police 
officials or the police force      and 
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the dacoits. It is for them to 
clarify this point. I should say 
that not only is there collusion 
between the police force and the 
dacoits, but there is collusion 
between the dacoits and the poli- 
tical forces, the local political 
leaders. But to be very fair to 
the police, in some cases, irres- 
pective of political affiliations, 
they have taken action. 
In one of he recent cases reported 
in the press this month it has been 
stated that one U.P. dacoit, the 
27-vear old Mansub Ali who was 
wanted by the U.P. police in near- 
ly IOO cases of dacoity, murder 
and noting, had been hiding in 
Delhi using some aliases in the 
company of a local political leader 
ia R. K. Puram; later on, he, along 
with the local political leader, has 
been arrested and they are now 
in custody. What the papers have 
said causes an apprehension, that 
one police official privately admit- 
ted that there was considerable 
political pressure on them to re- 
lease both the men. that "we are 
really being harassed", he com- 
plained. Trerefore. I would sug- 
gest to the honourable Minister, 
whenever such things take place, 
irrespective of the political affi- 
liations and political intervention, 
where the nolice has rightly taken 
action, it is the duty of the Minis- 
ter and the Ministry to give all 
protection, all strength, all moral 
fervour, to the police. 

In this respect may I focus two 
)ects for his consideration whe- 
ther it is not true that there is 
very rampant factionalism and 
groupism in the Delhi Police str- 
ucture? whenever one police high 
_ official is transferred, there is a 
large scale reversions and trans- 
fers with the result demora- 
lisation sets in; persona are being 
set out or pitchforked from 
outside. Therefore, instead of 
bringing personnel from outside, 
will the Minister come forward 
to have a separate cadre for Delhi 
il self which is committed to the__ 

administration of Delhi, instead 
of bringing the police personnel 
from outside like Maharashtra 
U.P. and so on? Why not create a 
separate force for Delhi which is 
committed to the locality so that 
they will be able to function in a 
better way? Therefore, I request 
the Minister to let us know whe- 
ther he has got anything to re- 
organise and strengthen the police 
force in Delhi by a separate cadre 
instead of bringing people from 
outside, and also to create an im- 
pression not only in the minds o'f 
the public but in the minds of the 
police also that irrespective of 
political affiliations, they will be 
free to take action against who- 
ever errs. 

SHRI P. VENKATASUBBAI- 
AH: I may assure the honourable 
Members that we will give all 
support and strength to the Police 
Department in their effective 
functioning and I may reiterate 
that at no time any political pres- 
sure was sought to be put on the 
police administration. Whatever 
appeared in the press, I am not 
here to answer for the news items 
that have appeared in the press. 

With regard to constituting a 
separate cadre for Delhi, reorga- 
nising and streamlining the police 
administration, we have taken 
the suggestion of the honourable 
Member. In this connection, let 
me state, at the same time nothing 
should be said or done to demora- 
lise the police administration. I 
entirely agree with the honourable 
Member that nothing should be 
said to demoralise them. If 
there is anything wrong with 
them, the Government is here to 
take all possible steps, to take 
stringent action. In this connec- 
tion, I will be failing in my duty 
if I do not place facts and figures 
before this august House. In 1930 
the reported cases were 31 and 
persons arrested were 68; proper- 
ty stolen Rs. 431000-odd and stolen 
property recovered Rs. 34947 or so. 
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In 1981 also considerable amount 
has been recovered. During 1981 
the police administration appre- 
hended 677 criminals belonging to 
various gangs of dacoits, robbers 
burglars, snatchers, etc. leading to 
the working out o'f 1340 cases. This 
includes the arrest of the Tyagi 
gambling gang and dacoit Raju. 
So. we have to compliment the 
police for having taken such vi- 
gorous steps in this matter. If there 
are any lapses, if there is delibe- 
rate connivance with the accused, 
we will spare no effort to see 
that these lapses are put down 
with a strong hand. 
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SHRI P. VENKATASUBBAI- 
AH: Sir, I am entirly with him 
when he says that the dakus 
must be demoralised. There 
should be no two opinions about 
it. 

Sir, with regard to the dakus 
issuing Press statements, it seems 
he wants them to be taken as the 
gospel truth. So far as I know 
and so far as the epic goes, there 
was only one dateu and who be- 
came a saint later and that is 
Maharishi Valmiki who wrote the 
Ramayana later. I do not think 
there is any other example. If the 
honourable Member believes tn 
the veracity of the statements 
made by the dacoits, I have no 
answer to give. 

SHRI SHRIDHAR WASUDEO 
DHABE: Sir, with regard to the 
dacoity in the Jor Bagh Post Office 
it has been reported in the news 
papers that the chowkidar there 
was the only security man and 
that too unarmed and this is the 
position in all the post offices. 
Secondly, Sir, there is no arrange- 
ment by which they can see any 
outsider entering the strong room 
when they are sitting there. I 
would like to know what arrange- 
ment is there in the post offices 
now to arm the chowkidars or 
whether armed guards are posted 
in the post offices. In all the post 
offices, as far as we know, there is 
no armed person except the chow- 
kidar who has to guard the buil- 
ding. He can be easily overpower- 
ed and, therefore. Sir, this sort of 
a dacoity has taken place, just 
with the help of ordinary weapons 
like knives, etc. Therefore, Sir, I 
would like to know what the exis- 
ting arrangement is. By the time 

you try to make improvements, 
many more dacoities will occur. 
Are you going to strengthen the 
existing arrangements and Are 
you going to arm the chowkidars 
and others so that such things do 
not take place in the post offices? 
Then, Sir, the arrangemtnt as has 
come to the notice now is most un- 
satisfactory. They were having a 
cash of about ten lakhs or so and 
cheques worth a few lakhs. 

MR. DEPUTY CHAIRMAN: 
That has been replied to. 

SHRI SHRIDHAR WASUDEO 
DHABE: Sir, under the Post 
Office Act, the persons who lose 
their money, are entitled to reim- 
bursement by the post offices. I 
would like to know whether, in 
view of the recurrance of dacoit- 
ies in the post offices, they would 
consider tlie question of insuring 
the post offices against dacoities 
and  robberies. 

SHRI P. VENKATASUBBAI- 
AH: Sir. about the security 
arrangements in the post offices, 
I have already said. So far as the 
security arrangements are con- 
cerned, I have already said that 
the cash boxes are kept inside the 
treasury cages and the system of 
double-locking is prevalent. After 
the close of the post office, they 
are kept inside the treasury cages 
and double-locking arrangements 
are there. All the post offices have 
got chokidars to guard them. 

SHRI SHRIDHAR ' WASUDEO 
DHABE: What about guarding 
against dacoities? 

SHRI P. VENKATASUBBAI- 
AH: These are the present 
arrangements. These are the in- 
structions sent to such of those * 
post offices whereas there is a cash 
deposit to be kept. This is the 
arrangement and we are trying 
our best to maximise the security 
arrangements In consultation with 
the postal department. We are 
asking them to make more securi- 
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ty arrangements. About the magic 
eye also, Sir, I have already said. 
About the insurance business, I 
am not competent to answer this 
question at the moment. 

MR, DEPUTY CHAIRMAN: 
That is all right. Now, Special 
Mentions. Yes, Mi-. Malik. 
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